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Supreme Court [28]

Amit Aggarwal v. Enforcement Directorate, (M.M. Sundresh and N. Kotiswar Singh, 1J.), 2025 SCC
OnLine SC 1860

Anoop Singh v. State of U.P., (B.R. Gavai, C.J. and Surya Kant and Vikram Nath, JJ.), 2025 SCC
OnLine SC 1865

Asha Dubey v. State of M.P., (M.M. Sundresh and Aravind Kumar, JJ.), 2024 SCC OnLine SC 5633

Bhagwan Dass v. State of Punjab, (M.M. Sundresh and Prashant Kumar Mishra, JJ.), 2025 SCC
OnLine SC 1873

Commr. of Central Tax v. Sri Vijaya Visakha Milk Producers Co. Ltd., (Sanjiv Khanna, C.J. and
Sanjay Kumar, J.), 2025 SCC OnLine SC 1856

Commr. of Central Tax v. Sri Vijaya Visakha Milk Producers Co. Ltd., (Sanjiv Khanna, C.J. and
Sanjay Kumar, J.), 2025 SCC OnLine SC 1855

Devas Employees Fund US LLC v. Antrix Corpn. Ltd., (S. Ravindra Bhat and Aravind Kumar, JJ.),
2023 SCC OnLine SC 2485

Dilip v. Sandu Singh, (Manoj Misra and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 1871

Ganeshkumar Rajeshwarrao Selukar v. Mahendra Bhaskar Limaye, (M.M. Sundresh and N. Kotiswar
Singh, JJ.), 2025 SCC OnLine SC 1858

Gautam Navlakha v. National Investigation Agency, (M.M. Sundresh and N. Kotiswar Singh, JJ.),
2025 SCC OnLine SC 1872

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and Augustine George
Masih, J.), 2025 SCC OnLine SC 1870

Indubai Daulat Matale v. Bhagwan Raghunath Wagh, (M.M. Sundresh and N. Kotiswar Singh, JJ.),
2025 SCC OnLine SC 1859

Joginder Singh v. Debashis Nanda, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine
SC 1869

Keyaram Hotels (P) Ltd. v. State of T.N., (B.R. Gavai, C.J. and P.S. Narasimha, J.), 2025 SCC OnLine
SC 1866

Motilal Agarwala v. State of W.B., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
1876

Noorul Ahad v. State of Bihar, (J. K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 1861

Ramesh Chand v. Suresh Chand, (Aravind Kumar and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
1879

Seventh Day Adventist Senior Secondary School v. Ismat Ahmed, (J.K. Maheshwari and Aravind
Kumar, JJ.), 2025 SCC OnLine SC 1874

Shruti Kukreja v. Sambhav Jain, (Augustine George Masih, J.), 2025 SCC OnLine SC 1857
State of Punjab v. Gurnam, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 1875
State of T.N. v. M. Govindaraj, (Dipankar Datta and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 1863

State of Telangana v. Kalluri Naga Narasimha Abhiram, (B.R. Gavai, C.J. and K. Vinod Chandran,
J.), 2025 SCC OnLine SC 1880

Sunil Kumar v. Union of India, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and Prashant Kumar
Mishra, JJ.), 2025 SCC OnLine SC 1864

Surender Singh v. Haryana Staff Selection Commission, (B.R. Gavai, C.J. and Surya Kant and Vikram
Nath, JJ.), 2025 SCC OnLine SC 1868
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Sushil Kumar Tiwari v. Hare Ram Sah, (Sanjay Kumar and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 1878

Triveni Engineering & Industries Ltd. v. State of U.P., (Manoj Misra and Ujjal Bhuyan, JJ.), 2025
SCC OnLine SC 1877

Vikas Kamalakar Walawalkar v. Salt Commyr., (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC
OnLine SC 1862

Villupuram Mavattam Makkal Nalapaniyalaragal Maruvazhvu Snagam v. State of T.N., (B.R. Gavali,
C.J. and P.S. Narasimha, J.), 2025 SCC OnLine SC 1867

Allahabad High Court [9]
Aditya Gupta v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 5360
Harendra Bansal v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 5356
Mohd. Wajir v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5354
Prahlad Singh Bisht v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 5358
Rajesh Kumar Gautam v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 5361
Ram Phal v. Ram Singh, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 5355

Reema Shah v. State of U.P., (Ashwani Kumar Mishra and Donadi Ramesh, JJ.), 2025 SCC OnLine
All 5362

Sandeep Sharma v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5357
Vishal Kumar v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5359

Andhra Pradesh High Court [5]
Gujjela Rambabu v. State, (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3115
Marukutti Surya Prakash v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3117

Shaik Masthan Vali v. Kummaru Durga Guntur, (Ravi Nath Tilhari and Maheswara Rao Kuncheam,
J1.), 2025 SCC OnLine AP 3118

Sobha Bheemanna v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3116

Valluru Nagendra Kumar Reddy v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025
SCC OnLine AP 3119

Bombay High Court [1]

Hindustan Petroleum Corpn. Ltd. v. Vinod, (Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom
3012

Calcutta High Court [29]
Amir Hussain Sardar v. State of W.B., (Tirthankar Ghesh, J.), 2025 SCC OnLine Cal 7134
Ananda Chandra Biswas v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7124
Arjina Sekh v. State of W.B., (Sujoy Paul and Smita Das De, JJ.), 2025 SCC OnLine Cal 7143
Bapi Sarkar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7129
Bharati Gupta (Shaw) v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7120
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Bidhan Chandra Roy v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7126

Board of Major Port Authority for Syama Prasad Mookerjee Port v. State of W.B., (Aniruddha Roy,
J.), 2025 SCC OnLine Cal 7144

Haran Chandra Mondal v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal
7128

Hiranmoy Khan v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 7125
Kalicharan Layak v. Eastern Coal Fields Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7145
Kalpana Bhandari v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 7135

KMDA v. Hasibur Rahaman Sardar, (Partha Sarathi Chatterjee and Tapabrata Chakraborty, JJ.), 2025
SCC OnLine Cal 7119

Krishna Bandopadhyay v. Eastern Coal Fields Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal
7146

Madhumita Dey v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7142
Mithun Mukherjee v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7121
Mohd. Abdul Wahab v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 7141
Nitya Narayan Bandopadhyay v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7131
Raghav Raj Kanoria v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 7139

Sabiul Momin v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7122

Sagar Chakraborty v. Tehsildar, (Gaurang Kanth, J.), 2025 SCC OnLine Cal 7138

Saquib Mushtaque v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 7133
Shrestha Sen v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7130

Sk. Atabul Rahman v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 7136
Subhojit Sen v. CBI, (Suvra Gheosh, J.), 2025 SCC OnLine Cal 7118

Subrata Joardar v. SBI, (Amrita Sinha, J.), 2025 SCC OnLine Cal 7123

Tapas Kumar Kar (Dr.) v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 7127
Timir Ranjan Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7132

Tuhin Das v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 7137

Xpro India Ltd. v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 7140

Chhattisgarh High Court [51]

Ajay Kumar Agrawal v. Nand Kumar Yadav, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh
8525

Ajay Thakur v. State of Chhattisgarh, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025
SCC OnLine Chh 8534

Ayodhya Prasad Kashyap v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine
Chh 8566

Chameli Bai v. Narendra Kumar Sharma, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 8544

Chandrabhan Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 8548

Chandtara v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 8559
Deepak Kaushik v. Amrit Kumar Ekka, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 8526
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Goldsikka Ltd. v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 8549

Harishankar Jharray v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 8538

Jagdish Prasad Suryawanshi v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC
OnLine Chh 8555

Jatri Bai v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 8556
Kamal Narayan Mishra v. Mithlesh Sharma, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 8520

Khogeshwar Manjhi v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 8558

Krishna Motor Works v. Kamal Singh Thakur, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 8521

Kritesh Kumar v. Chhattisgarh Rajya Beej Avam Krishi Vikas Nigam, (Ravindra Kumar Agrawal,
J.), 2025 SCC OnLine Chh 8567

Kumar Sonwani v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
8563

Kusum Bai Dansena v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 8570

Lakshmi v. State of Chhattisgarh, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025 SCC
OnLine Chh 8530

Latkhor Sori v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2025 SCC OnLine Chh 8535
Mahendra Singh v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 8533

Mamta Singh v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 8564
Manoj Khemani v. Harish Gangwani, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 8522

Mohd. Jishan v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 8536

Mohd. Jishan v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 8537

Motiram Sahu v. State of Chhattisgarh, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025
SCC OnLine Chh 8531

Munshi Ram v. State of Chhattisgarh, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025 SCC
OnLine Chh 8532

Naya Raipur Development Authority v. Poonam Jadhav, (Ramesh Sinha, C.J. and Bibhu Datta Guru,
J.), 2025 SCC OnLine Chh 8543

Nivedita Shukla v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
8569

Normel Toppo v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
8557

Prahalad Agrawal v. Jagmohan, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 8545
Puranik Mandavi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 8542

Pushpa Agrawal v. Deepak Kumar Sharma, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh
8528

Ramanand Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
8561
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To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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